
HIGI{ COUITT OF JAMMU AND I(ASHMIR
(Office of the Registrar General at Srinagar)

Subiect: Uploading of Data on National Juclicial Data Grid
(NJDG)

CIRCULAR

No: c\ r Dated:-oS!.rd r-* 1B--r_-t

rr\-{\\r
hir"

All the Principal District & Sessions Judges of the State are directed

to monitor ttre uploacling of correct data of cases on the NJDG on regular

brsis. The Principal District & Sessions Judges are further directed to
girsr.i;'ilrploa,ling of all orders on the District Court website and to subrnit

r.,'celih, r'eports in thls regard to this office in the electronic fonn. Any
cleviaiion ol f'ailure to comply with the directions contained in the Circuiai:

shall be viewed strictly.

E)'tlt'cler.

1. l)rincipal Secreta;y to Hon'ble the Chief Justice, I{igh Court of .l&K, tbr
infornration of Hon'ble the Cltiel'Justice.
lLegistrar Vigilance. High Court of J&K Srinagar for informatioir.
Secretary to I-lon'ble Mr Justice

...... for ir;lonnation of his L,ordship.
4. Principal District & Sessions Judge witir the request to circuiate

the Circular amongst all the Judicial Officers posted in his temitolial

5-. Cllrc e-Courts High Cour-t of J&I( ',r,ith the request to upload the Circular on ',he

official rvebsite of the High Coufi.
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Copy af the above forwarded to:

I


